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' Hon ble Mr, S.Dayal, A.M. §
Hon 'ble Mr. $.L.Jain, J.M, 1
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None for the applicant. Let the case be listed
for admission on the next date on 5-5-99. |
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5=5«99 ij)

Hon 'ble Mr.S.Dayal, A.M,
Hon 'ble Mr.S.K.Agrawal, J.M,

None for the applicant. If none appearé‘on‘
the next date orders for finally disposing of;’%his
case shall be passed., List for admission on 6=7-99,
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06,7,.,99
Hon'ble Mr,S.K, Agarwal, J.M.

None for the appliclant even in the
revised list, None uas present for the applﬁcaqt

on 5.5.99 and 1.4.99 yhen the case was listed for
admission, It appears that the applicant has
lost interest in the case, thlerefore, the 0,A.
is dismissed in default and for non prosecution.
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